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Jatre Mahotsav held here every 6 months along with various other festivals celebrated
throughout the year, with a large number of devotees from across the Nation and abroad
visiting the Temple.

Presently, the Temple area is rather small with many local shops and houses
surrounding the Temple. The roads there are narrow and it is not possible to control the
large number of pilgrims visiting that place. There is a lack of proper facilities and
approach-roads for pilgrims. This historic and religious place needs improvement in all
respects including widening of all roads leading to the Temple.

The Dattatreya Temple Committee under Chairmanship of the Deputy
Commissioner, Kalburgi with assistance from the Central and State Governments, has
prepared a master plan for the overall development of the Temple and for provision of
various amenities for devotees visiting the Temple. The district administration has already
made a request to the Union Ministry of Tourism to allocate rupees 83.52 crore under the
PRASAD Scheme, to carry out the comprehensive development of the Temple.

Sir, the commitment of the Union Government for development of the spiritual and
cultural sites as reflected in this Budget also, is commendable. Therefore, | urge upon
the Government to consider the proposal submitted by the district administration under
the PRASAD scheme at the earliest. With its rich culture and tradition, it is followed by
lakhs of people around the world as Guru Sathnam and it is considered as Dakshin
Kashi. There is a Jatre Mahotsav held every six months along with other major festivals
celebrated round the year, with a large number of devotees from across the Nation and
abroad visiting the temple."

MR. DEPUTY CHAIRMAN: The hon. Member, Dr. Sasmit Patra (Odisha) associated
himself with the matter raised by the hon. Member, Shri Jaggesh.

Demand to increase the number of sleeper class coaches in trains originating from
Jharkhand State
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MR. DEPUTY CHAIRMAN: The following hon. Members associated themselves with the
matter raised by hon. Member, Shri Aditya Prasad: Dr. Sasmit Patra (Odisha), Dr.
Fauzia Khan (Maharashtra), Shrimati Sangeeta Yadav (Uttar Pradesh), Dr. Kalpana
Saini (Uttarakhand), Shrimati Geeta alias Chandraprabha (Uttar Pradesh) and Dr. John
Brittas (Kerala).

Provision of housing facilities to athletes
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